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Dbubri T.V. Relay Centre only subsidy amounts in resJ?CCt of 
projects approved by the State Lev_el 
Committees/District Level Commtt· 
tees on or before 30th September. 
1988 and paid before 30th September. 
1989 (for non-manufacturing units) 
and 31st December. 1989 (for manu-
facturing units) would· be reimbursed 
by the Central Government. As the 
claims !'rom Andhra Pradesh were 
not approved before 30:9-1988. they 
are not eligible for reimbursement. 

2132. SHRI NURUL ISLAM: 
Will the"'"""'1Winimr"'-·orJNFOR'MA-
TION AND BROADCASTING be 
pleased to state: 

{a) whether there has been a de-
mand for converting the Dhubri T.V. 
relay centre into High Power T.V. 
relay centre or Programme Produ.:-
tion Centre; and 

')h9 .. 
(b) if so. the reaction of the Go- -~ u 

vernment thereto? Families beDefited under .Integrated 

THE DEPUTY MINISTER IN 
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (KU-
MAR! GIRIJA VY AS): (a) Yes. 
Sir. · 

(b) It has not been possible to set 
up either a high power TV transmit-
ter or a programme production centre 
at Dhubri because of the constraint 
on finan::ial resources. 
I . 

Cenfal lnvesUnent Subsidy &-heme ----. 
2133. SHRI *~~NADRE-

ESWAR,A.:::._R AO E: Will 
fllePRIME MINISTER be pleased 
to state: 

(a) the amount due to the Govern-
ment of Andhra Pradesh towards re-
imbursement under Central Invest-
ment Subsidy Scheme: 

(b) the likely date by which the 
amount will be re-imbursed to ·the 
Government of Andhra Pradesh: and 

fc) if not, the reasons therefor? 

THE MINJSTER OF STATE IN 
THE MINJSTRY OF INDUSTRY 
(P~OF. P. J. KURIEN): (a) to (c) 
The Centra! Government have receiv-
ed claims worth Rs. 23.88 crores from 
Government of Andhra Pradesh for 
reimb·•rsement under the Central In-
vestment Subsidy Scheme. The Cen-
tral Investment Subsidy Scbeme ex-
pired on 30-9-1988. The State G•J-
vemments ana the Union Territory 
Administrations were a<Wiscd- that 

Rwal Develo~ Programme -
~·) . 

2134. SHRI BHAGEY GOBAR-• DHAN: ~~----SHRIMA TI SUMI1RA 
MAHAJ~-- ---~-
<'" 

SHRI PRABHU DAYAL 
!CAT"fl_gm: --SHRI BJiAGWAN SHAN-. ""l{Alf 'RA\VAT":~-- · .. _ 

-- "''"'"-'..,;..<o;,.:;.,"""~"--"'-~ 

SHRIMATI MAHENDRA 
·KuMARL._ 

Will the PRIME MINISTER be 
pleased to state: 

(a) the number of Integrated Rural 
Development Programme (IRDP) be-
neficiaries each amongst the Schedul-
ed Castes and Scheduled Tribes who 
have crossed the poverty line during 
the last two years and current year 
vis-a-vis the number of families assis-
ted in each category State-wise: 

(b) whether there has been an ad-
verse impact of IRDP during these 
years and if so. the reasons therefor; 
and 

(c) the steps being taken to further 
strengthen the IRDP to bring down 
the incidence of poverty at a faster 
rate? · · 

THE MINISTER OF STATE IN 
THE MINISTRY OF RURAL DE-
VELOPMENT (SHRI UTT AM-
BHAI H. PATEL): (a) The State-
ment-! indicatin~ the number of (ami· 
lies assisted during the last two years 
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in .each category is attached. The 
figures for the current year will be 
available only after the close of the 
year. 

No separate figures of SC & ST 
families crossing the poverty line are 
available. Sowever, the Ministry 
conducts concurrent evaluation through 
reputed Research Organisations to 
assess the impact of programme on 
sample beneficiary families. The 1)0· 

sition differs from state to state. 
As per the findings of the latest con-
current evaluation (January 1989 to 
December 1989), the state-wise posi-
tion of· families who have crossed the 
poverty line of Rs. 6,400 is at enclos-
ed Statement II. 

(b) No, Sir. 
(c) Some major steps to improve 

IRDP are as follows: 

(1) For facilitating greater cover-
age of women under lRDP, 
group approach for women be-
neficiaries was extended to all 
Districts from January, 1, 1990. 
Under this approach, 3roups 
of women forming thrift and 

·credit societies would be pro-
vided matching grant for a re-
volving fund equal to the 
amount of savings generated by 
the groups. The matching 
grant would be subject to a 
ceiling of Rs. 15,000 per group. 

From 1991-92, 50 Districts ~ill be 
covered under the Development 
of Women and Children in 
Rural Areas Programme 
(DWCRA) as against 25 per 
annum earlier. , The target for 
oovorage of women beneficia-
ries has been increased from 
30% to 40% of total families 
assisted with effC!Ct from 
~t-4-~(); . . . ' 

(2) 3% of IRDP benefits are ear-
marked for the physically 
Handicapped. The ceiling on 
subsidy has been enhanced to 
50% with a mon.etary ·limit of 
Rs. 5,000. 

(3) Additional dose of assistance 
is available to families assisted 
during the Sixth and Seventh 
Plan who have not been able 
to cross the poverty line. 

(4) Further the target for coverage 
of Scheduled Caste and Sche-
duled Tribe families has been 
enhanced from 30 to 50%. The 
ceiling on subsidy has been en-
hanced to 50% of the tctal 
project cost, subject to mone-
tary ceiling of Rs. S.DOO- from' 
1990-91 onwards for ~hedul~ 
ed Caste families bringing 
them on par with Scheduled 
Tribes. 

(5) The Eighth Plan seeks to pro-
vide more opportunities for 
productive employment. It 
has, therefore, been decided 
that training facilities under 
TRYSEM should be stepped 
up considerably. To stream-
line training under TR YSEM 
the financial provisions for 
TRYSEM training are to be 
delinked from that of IRDP 
from 1991-92. Sepat:ate b1.1dget 
grants will not be provided. 

(6) The Manual for IRDP and 
Allied Programmes of. TRY· 
SEM and DWCRA bas been 
fully revised and updated to 
facilitate better implementation 
of IRDP. 
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STATEMENT R 
Concurrent evaluation of IRDP (3rd 
Round) Families Crossing the Poverty 

Line 

StatejU.T. Poverty 
Line of 

l<s. 6,400.00 

1 Andhra Pradesh 23 . 41 
2 Arunachal Pradesh 24. 50 
3 Assam 39.05 
4 Bihar 42.63 
5 Goa 10.53 
6 Gujarat 18 . 65 
7 Haryana 10.00 
8 Himachal Pradesh 36.67 
9 Jammu & Kashmir 51 . 09 

10 Kamataka 5. 59 
11 Kerala 27.96 
12 Madhya Pradesh 10. 57 
13 Maharashtra 23. 83 
14 Manipur . 31 . 82 
15 Meghalaya 13.92 
16 Mizoram . 57.67 
17 Nagaland 45.00 
18 Orissa 11 . 54 
19 Punjab 43.28 
20 Rajasthan 38 . 58 
ll Sikkim ~0. 00 
22 Tamil Nadu 12.37 

Uaifonn Price for Le'f)' Supr --2135. SHRI RAJVEER SINGH: 
SHRI ANKUSHRAO RAO-

SAHEB TOPE: ' 

Will the Minister of FOOD be 
pleased to state: 

(a) whether the Government have 
fixed different prices for su~ar for 
distribution in rural and urban areas 
on the basis of a dual price poli\!y; · 

(b) if so, the reasons therefot: 

(c) whether the Government pro-
pose to have uniform price for Jevy 
sugar: 

(d) if S{l. the details thereof: and 

(e) if not, the reasons therefor? 

THE MINISTER OF STA 1 E OF 
THE MINISTRY OF FOOD (SHRI 
TAR UN GOGO!): (a) No, Sir. 
Levy sugar is distributed through the 
Public Distribution System at a uni-
form retail issue price throughout 
India. 

(b) to (e) Qo not arise. 

~..-~£ 
Role of Pri..-ate Sedor ----2136. SHRI RAMCHANDRA 

VEERAPPA: Wtll the Mlillster --ut-
l't:ANNING AND . PROGRAMME 
IMPLEMENTATION be pleased to 
state: 

23 Tripura 31 .67 
ad h 39. 28 (a) whether the Government pro-

24 Uttar Pr es pose t9 favour the role of private sec-
~5 West Bengal 18 ·27 tor in the country's economy; 
26 A. 8t N. Islands 85.00 
21 Cbandigarh 50.00 (b) if so, the details therecf; 

28 Dadra & Nagar (c) whether in such a reorienta.t'k:ta 
Haveli 10·00 of the policies, the private sector·: is 

29 Delhi 50.00 anproposed to be. given its d.ue share; 
3U Laksbadweep 50.00 d 
31 Pondicberry 10·00· (d) if so. the time by which a deci-

All lndia --2i.81 sion is likely to be taken in this .re-
----------- gard? · 


